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SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRIMATT VIILA SATHYANANTH (Tamil Nadu): Sir, I too associate myself
with the matter raised by the hon. Member.

SHRIMATT JHARNA DAS BAIDYA (Tripura): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRI NARATIN DASS GUPTA (NCT of Delhi): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRIMATI VIIILA SATHYANTH: Sir, the same thing is prevailing in the Indian

Postal Services also. ...{Interruptions)...
MR. CHAIRMAN: The Minister is responding.
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MR. CHAIRMAN: Ms. Saroj Pandey; not present. Shri Digvijaya Singh.

Need to extend compensation of GST to States
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SHRI JAIRAM RAMESH: Sir, this is a very important issue.
MR. CHAIRMAN: That is why I allowed it.

SHRI JAIRAM RAMBESH: Sir, they have not been paid for four months.
...(Interruptions)...

MR. CHAIRMAN: No, no; please.
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DR. BANDA PRAKASH (Telangana): Sir, [ too associate mysell with the matter
raised by the hon. Member.

SHRI SUBHASISH CHAKRABORTY (West Bengal): Sir, 1 too associate myself
with the matter raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, I too associate mysell with the matter
raised by the hon. Member.

DR. SASMIT PATRA {Odisha): Sir, | too associate myself with the matter raised
by the hon. Member.

SHRI NARAIN DASS GUPTA (NCT of Delhi): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRI BHASKAR RAOC NEKKANTI (Odisha): Sir, I too associate myself with
the matter raised by the hon. Member.

Need for conservation and promotion of the Bateshwar Temple

Complex in Madhya Pradesh
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